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 Title:  Motion  regarding  suspension  of  Rule  388.

 THE  MINISTER  OF  COMMUNICATIONS  AND  INFORMATION  TECHNOLOGY  AND  MINISTER  OF  LAW  AND  JUSTICE  (SHRI  RAVI  SHANKAR  PRASAD):
 I  beg  to  move

 "That  this  House  do  suspend  the  proviso  to  rule  66  of  the  Rules  of  Procedure  and  Conduct  of  Business  in  Lok  Sabha  in  its  application  to
 the  motions  for  taking  into  consideration  and  passing  the  National  Judicial  Appointments  Commission  Bill,  2014  in  as  much  as  it  is
 dependent  upon  the  Constitution  (One  Hundred  and  Twenty-First  Amendment)  Bill,  2014."

 HON.  SPEAKER:  The  question  is:

 "That  this  House  do  suspend  the  proviso  to  rule  66  of  the  Rules  of  Procedure  and  Conduct  of  Business  in  Lok  Sabha  in  its  application  to
 the  motions  for  taking  into  consideration  and  passing  the  National  Judicial  Appointments  Commission  Bill,  2014  in  as  much  as  it  is
 dependent  upon  the  Constitution  (One  Hundred  and  Twenty-First  Amendment)  Bill,  2014."

 The  motion  was  adopted.


